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To.
The Registrar,
National Green Tribunal
Principal Bench, New Delhi.

Subject- Rsponse on behaf UP Pollution Control Board compliance of order dated 30-10-2023 in
0.A. No. 435/2023 “Jasbir Singh V/s State of U.P.

Respected Sir.
In the above noted case, Hon’ble Tribunal has given direction as below :-

“In view of the averments made in the application and observations made in the report
of the Joint Committee, we consider it appropriate to seek response thereto from (1) State of Uttar
Pradesh through Chief Secretary, Government of Uttar Pradesh, (2) Principle Secretary, Housing
and Urban Planning Department, Government of Uttar Pradesh, (3) Mathura-Vrindavan
Development Authority, Mathura, (4) Nagar Nigam Mathura-Vrindavan (5) District Magistrate,
Mathura (6) UPPCB, and (7) M/s. S.J.P. Global Limited, Mathura who stand impleaded as
respondents no. 1 to 7. The Registry is directed to prepare memo of O.A No. 435/2023 Jasbir Singh
Vs. State of U.P. & Ors. 2 parties and attach the same with the application and to issue notices to
respondents no. 1 to 7. '

In the compliance of above direction response on behalf of UP Pollution Control Board is
submitted for kind and perusal and further action in this regard.

Your faithfully.

@\W‘

Regiosal Officer (I/C)

Enclosure :- As above

C.C :- For kind information please:-
1. Member Secretary, UP Pollution Control Board, Lucknow.
District Magistrate, Mathura.
Sri Arvind Kumar, Advocate H’ble N.G.T. New Delhi.
Chief Environment Officer (Circle-4), UP Pollution Control Board. Lucknow.
Chief Law Officer, UP Pollution Control Board, Lucknow.

(U I SR VS I ()

Regional Ofticer (I/C)
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Response on behalf of U.P. Pollution Control Bo

435/2023 Jasbir Singh Vs. State of U.P.& Ors. date
NGT

ard in the matter of O.A. No.-
d 30.10.2023 passed by Hon’ble

ated 30.10.2023 in O.A. No. 435/2023 Jasbir Singh Vs. State

[on'ble NGT has passed an order d
of U.P. & Ors.. The operative part of the order is as under:-
icati [ [ report of the Joint
/.2 In view of the averments made in the application and observations made in the rep

sh through
Committee, we consider it appropriate to seek response thereto from (1) State of Uttar Prade g

- [ Planni
Chief Secretary, Government of Uttar Pradesh, (2) Principle Secretary, Housing and Urban Planning

Department, Government of Uttar Pradesh, (3) Mathura-Vrindavan Development Authority, Mathura, (4)
Nagar Nigam Mathura-Vrindavan (5) District Magistrate, Mathura (6) UPPCB, and (7) M/s. S.J.P. Global
Limited, Mathura who stand impleaded as respondents no. 1 to 7. The Registry is directed to prepare
memo of parties and attach the same with the application and to issue notices to respondents no. l1to 7.

3. Mr. Arvind Kumar, Advocate has appeared for respondent no. 6- UPPCB and Ms. Ranu Purohit Advocate
has appeared for respondent no. 7-the project proponent and they accept notices on their behalf and
seek time for filing of their reply/response.

4. Reply/response by respondent no. 1 to 7 be filed within two months by e-mail at judicial-ngt@gov.ir
preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image PDF.

5. List for further consideration on 29.01.2024.""

In compliance of the Hon’ble NGT direction, response on behalf of U.P. Pollution Control Board
1s as follows:
I- The above mentioned O.A. is regarding the complaint against S.J.P. Global Limited for

development of Shri Radha Florence, Vrindavan Colony without establishing STP. rain waic

harvesting systems, proper arrangements for disposal of solid waste, no development of or

ccn

belt.

- Hon'ble NGT vide order dt. 01.08.2023 constituted a Join Committee comprising of CPCR

SPCB and District Magistrate Mathura and directed to submit the action taken report

i- In the compliance of Hon’ble NGT order dt. 01.08.2023 the Joint Committ
submitted on 28.08.2023.

CC report was

4= The show cause notice regarding imposition of Environmental Compensation at the rate of Rs
0,250 per day from 16.02.2016 was issued vide letter 0. HOO(\S4/C-4"NG"I‘-17i/S‘C ) \w\w
dated 13.09.2023 on the basis of inspection o 22.082023. The ingpect: R
25.08.2023 and the copy of the show cause notice are enclosed as Anney T{Hli“ll report 1.
5- The project was granted No Objection Certificate : exure-1 & [1.

(NOCY from Regional office, U.P. Pollution

&
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Control Board, Mathura vide letter no.-1441/NOC-718/12 dt. 15.02.2012 with the specific
conditions such as to install the STP for the treatment of domestic effluent generated from the
colony and to use the treated effluent for irrigation purpose in the project premises, installation
of rain water harvesting arrangement, disposal of solid waste as per applicable rules and
development of proper green belt around the colony premises.

The site of M/s S.J.P. Global Limited (Project Shri Radha Florence), Khasra No.-844 to 848,
850, 851, 867 to 871, Mauza- Sunrakh Bangar, Tehsil & District Mathura was inspected on
18.01.2024 by the officials of Regional Office, U.P. Pollution Control Board, Mathura. During
inspection it was found that the said colony has total plot area 94548.88 Sqr. meter and consist
Simplex Villas, Duplex Villas and plots of different sizes and construction work on 25 plots is
in progress. At present the total population of the colony is approximately 350 persons. The
project proponent has not installed Sewage Treatment Plant (STP) for the treatment of
domestic effluent. According to a letter from office of General Manager (Jal), JalKal Vibhag.
Nagar Nigam, Mathura Vrindavan, Mathura dated 19.01.2024, the disposal of sewer line from
the colony is connected with the trunk sewer line which ultilﬂately goes to 8.0 MLD.STP
installed at Mant road, Mathura. The colony was transferred to Nagar Nigam Mathura
Vrindavan for infrastructural services on 01.11.2021. The project has constructed five
collection pits (size 4X3 feet each) for rain water harvesting. The municipal solid waste is
collected by Nagar Nigam Mathura Vrindavan on door to door basis. The project has
developed green belt on an area 14513.71 Sqr. meter. The copy of inspection report dt.
18.01.2024 along with enclosure is enclosed as Annexure- 111

The Environmental Compensation of Rs. 1,11,06,250/- (Rs. One Crore Eleven Lac Six
Thousand Two hundred fifty only) at the rate of Rs. 6,250 per day for 1771 days violation
from 16.02.2016 to 31.10.2021 has been imposed vide letter no.- HO6155/C-4/NGT-
175/EC/2024 dated 24.01.2024 against the project M/s S.J.p. Global Limited (Project Shri

Radha Florence), Khasra No.-844 to 848, 850, 851, 867 to 871, Mauza- Sunrakh Bangar

Tehsil & District Mathura. The project proponent is also directed to deposit the amount of

imposed Environmental Compensation of Rs, [,11,06,250/- (Rs. One Crore Eleven Lac S;
: tlev ac Six

Thousand Two hundred fifty only) within 07 days and the copy of the notice js so end |
also endorsec

District Magistrate Mathura for information and necess

Ay action. The Copy of the notice
Xure-1V
The above response is being submitted for perus

issued letter dated 24.01.2024 is enclosed as Annpe

Nideration .

eglonal Officer {Tpc har
. ge),
U.P. Pollution Contro] Board
Mathurg ’

al and cop
N 2
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petition, which has been treated and registered as Original Application, complaining that NOC wa.
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Vrindavan, Uttar Pradesh, India

Tehra Road, Burja Rd, Vrindavan, Tahra, Uttar Pradesh 281121, India
Lat 27.562389°

Long 77.657071°
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Tahra, Uttar Pradesh, India
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Vrindavan, Uttar Pradesh, India
Tehra Road, Burja Rd, Vrindavan, Tahra,
Lat 27.562558°
Long 77.657168°

Uttar Pradesh 281121, India
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Tehra Link Rd, Tahra, Vrindavan, Uttar Pradesh 2821,
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Tahra, Uttar Pradesh, India
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vrindavan, Uttar Pradesh, India

Shop07, Burja Rd, Vrindavan, Tahra, Uttar Pradesh 281121, India
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